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Evacuee Property Agreement

*568. Shri Bhakt Darshan (on behalf
of Shri Krishnacharya Joshi): Will
the Minister of Finance be pleased
to state the steps taken by Government
after the ratification of the cvacuee Pro-
perty Agrecment with Pakistan on the 19th
May, 1955 for the transfer of Evacuec

Bank accounts ?

The Minister of Revenue and De-
fence Expenditure (Shri A. C. Guba):
The drafts of implementation instructions
o0 be issued with refercnce to this Agree-
ment have been 'prcpartd and wc arc await-
ing the views of the Pakistan Government
on them as well as the draft of their im-
plementation instructions. It is proposed
that the necessary notices and inStructions
would be issued simultancously by this
Government as well as the Government of
Pakistan in their respective countries as
soon as they arc finalised.
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All these are now uader the conider-
ation of both the Governments.
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Shri Kamath: Is the Deputy Minis-
ter in a position to assure the House that
as jn some other cases, though the agree-
Ment is bilateral, its implementation will
not be unilateral-- by India alonc?

Shri A, C. Guha: That is why we
are waiting. We have not yet received
their draft instructions and the approval
?f our draft, and so we have been waiting
or it.

Headmasters’ Seminar

*$92 Shri Bhakt Darshan (°n
behalf of Shri Krishnacharya Joshi): Will
the Minister of Education be pleased to
state:

(a) the main recommendations made
in the Headmaster’s Seminar held at
Hyderabad in December, 1954 for the
improvement of the Secondary Educa-
tion; and

(b) whether Government have accepted
them ?

The Parliamentary Socuuﬂ to
the Minister of Education (Dr. M.
Das): (a) and (b). A statement is laid on
the Tableofthe Lok Sabha [See Appendix
1V, annexure No. 19]
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Shri S.C. Samanta: May | know

whether any representative of the Ministry
joined this seminar ?

Dr. K. L. Shrimali: I do not have the
complete list here, but I am quite certain
that for somc time the representatives
of the Ministry were there. Mr. Pires thc
Vice-Principal of the Centra)l Institute
of Lducation was conducting the Semi-
nar.

Shri Joachim Alva: Sir, 1 have been
authorised by Shri Gidwani to put ques-
tions Nos. §63 and s91 standing in  his
name.

Mr. Speaker : lHas he produced the
necessary authority ?
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Shri Joachim Alva: Yes. Sir.

Mr Speaker: Then he may put ques-
tion No. s63 first.

Budgeting Defects

*563. Shrijoachim Alva (on behalf of
Gidwani) : Will the Minister of
Defence be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the reccommenda-
tions of the Public Accounts Commit-
tee at page 3 of their Ninth Report about
the unsatisfactory standards of budgecting
for the Defence Services; and

(b) if so, what steps have been taken
to effect an improvement in this
regard ?

The Minister of Defence (Dr.
Katju): (3) Yes.

_ (b) Appropriate instructions have bcen
issued to all those who are concerned with
the preparation of the budget estimatcs.
Various measures have been taken to ensure
that the information on the basis of which
the budget cstimates are prepared is
regularly and correctly furnished by differ-
cnt authorities, For example arrange-
ment has been made for obtaining bi-
monthly statements from the High Com-
Mission in London and the Ministries
responsible  for procurement of stores in
India, indicating their expectations re-
garding supply of different stores. Steps
have been taken to expedite the finalisation
of wobks projects and the issue of necessary
approvalsatleastthrecorfourmonths before
the beginning of the year to ensure that
the provision made in the budget is fully

utilised.
Shri Joachim Alva: Are the spendin:

departments  awarding work i-flating
their estimates ?

Dr. Katju : [ could not follow
the question, Sir.

Mr. Speaker: Do the spending depart-
ments submit inflated proposals for the
budget provision ?

Dr._l(.-t’u: My hon. friend is referring to
spending departments, Therc are numerous
spending departments.

) Mcr. Spglh_r: He may reply so far
as the question is relevant to his Ministry.

Dr. Katju : I am concerned Wi
the Defanae iy intry, " rned only with

Mr. Speaker : The spending depart-
mentmay beconfined tothe Defence Ministry.

Dr. Katju: In the Committec’s re-
port specnic mention was made only of two
things: one was regarding stores and
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secondly about works, and we have takea
specific measures to see that there should
be no over-estimating on those items.

Shri Joachim Alva:  Arc adequat®
arrangements made for the proper storagc
of the bulk of defence stores at present
lying in the open exposed to inclemencies
of weather ?

Dr. Katju: I can answer that question
but it does not arise out of the Public
Accounts Committec’s Report.

Shrl Joachim Alva: [ am quoting
from the public accounts Committec’s.
Report.

Mr. Speaker: Order, order. No
argument on that. This questionwas put
afew days back and answered by the
Deputy Mnister.

Business Management and Industrial
Administration

*591. Shri Joachim Alva (on belialf of
Shri Gidwani : Will the Minister
of Education be pleased to lay a state-
ment on the Table of the House showing
the amount that has been sanctioned so
tar during 195§5-56 to the various insti-
tutions for organising courses in Business
Mnn;gemcm and Industrial Administra-
tion

The Parliamentary Secretary to
the Minister of Education (Dr. M. M.
Das): The rcquired statement is  laid
on the Table of the House. [See Appendix
IV, annexure No. 20]

Shri Joachim Alva: Is Government
making a special c¢ffort 10 see that out
graduates trained abroad inb usiness admin-
istration and efficiency are employed
in thesc institutions as most of them
arc uncmployed after thceir return.

Dr. M. M. Dam: We are trying our
best to employ as many qualified Indians
as possible.

Shri Joachim Alva: Have Govern-
ment started & scheme by which offices
of the Commerce and Industry Ministry
get a short refresher course in business
management in any onc of these institutions.

Dr. MLM. Das: There arc two types
of courses; whole-time and part-time
courses, and any body v_vho is qualified
sufficiently for admission is admitted.

Dr. Ramsa Rso: May | know, why
of all the institutions in the country the
Indian Institute of Science, Bangalore.
has been sclected for the purpose of con-
ducting courses in business management ?

Dr. M. M. Das: It is not for business
management. There are three subjects
for which this scheme has been started.





